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(d) If so, the reaction of Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) to (c) 1 The estimates of
foodgrains during 1969-70 being not yet
available, it is too early to make any
preclse assessment of the likely food-
deficit in West Bengal during the next
year. However, during  the Chief
Ministers Conferencc held in New Delhi
on 27-9-1969, it was mentioned that the
deficti of foodgrains West Bengal during
1970 was likcly to be of the order of 22
lakh tonnes and the Centre was requested
meet the entire deficit,

(d) : The Government of India will, as
usual, meet the reasoanable requirements
of West Bengal into consideration the
availability in the Central pool and the
Central pool and the relative needs of other
deficit States.
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Political Articles Written by All India
Radio Officials

1669. SHRI S. M. JOSHI : Will the
Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleascd to 1efer to the reply given
to Unstarred Question No. 5254 on the 28th
August, 1969 regarding political articles
written by officers of All India Radio and
pleased to state :

(a) whether the inquiry irdicated in

part (c) of the reply has been teld and the
said Producer found guilty

(b) whether it is a fact that the contents
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of the articles related to the criticism of the
policies of Government ;

(c) if so, the action taken against the
said Producer ; and

(d) whether the articles would be laid
on the Table of the House ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING ; AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) : (a) to (d). The
enquiry is still in progress and a decision in
the matter will be taken as soon as possible.

Alleged misappropriation of funds by Ex-
Secretary of Children’s Film Soclety

1670. SHRI BABURAO PATEL:
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be plcased to state @

(a) the date on which Shri Mahendra
Nath, ex-Sccretary of the children’s Film
Socicty, was discovered to have misappro-
priated the Soclety’s funds and ceased work-
mg ;

(b) the date on which a civil suit was
filed against him and for what amount and
with what result ;

(ci the date on which a criminal com-
plaint was filed against him, the section
under which it was filed and the court and
place where it was filed and with what re-
sult ; and

(d) how long this delaying justice to a
criminal will be continued and the reasons
therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING ; AND IN THE DE-
PARTMFNT OF COMMUNICATIONS
iSHRI 1. K. GUJRAL) : (a) The Enquiry
Officer, in his report, found Shri Mahendra
Nath, ex-Secrctary of the Children's Film
Socicty responsible for financial drregulari-
ties on the 15th of July, 1965. He had
ceased working with the Socicty with effect
from 13th June, 1962.





